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rH- In 0 . A. No. 156/2010
Hon’ble Sri Navneet Kumar, M(J)

No DB is available today as such, list this case on 10.09.2015.

Member (J)
,INS/-

Date 10. 9.2015 ^
CCP 33 2 /0 0 0 7 7 /2 0 1 5  in O.A. 156 /2010  (D)

Hon'ble M r. Navneet Kumar. Member(J)
Hon'ble Ms. Javati Chandra, M em ber (A)
AppI: Sri AlokTripathi.

Learned counsel for the applicant submits that he may be 
perm itted to w ithdraw  the present contem pt petition. Accordingly, 
the contem pt petition is dismissed as w ithdrawn.
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